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L Deepqlé Pqsmiamn.., sonjaaughter/wife o Lqte. Hawihq¥ Paswan
B.’l‘\ﬂf‘.ﬁ...L%&iS.‘.ﬂ'iM@:...,ASSC““H*I Secaetariqt

Jed% years, belonging to &
service and presently working as QP?ICQA“ C‘)‘JQ"‘H'
give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants®:

{Assets in joint name indicating the extent of joint ownership wilt also have to be

i ‘ﬂgiven)
[ Description ~~%eif | Spouse | Dependant-i | O a3 | Gapendat s |
é M‘ AL T T B T e tome |
cr 2., ppo/— N HA
: | 5,000/ : ¥ g WA Suasd
(i) | Deposits in 9 000/~ X
Banks, Financial | SAY! .i .
:‘nstitutions And | 40,000 ! b
-Banki s, %
0\\“‘{ g | wee© | 10,000/— i
%‘ : Companies
(iii) | Bonds, L S e e e
Debentures and i _
Shares in : .
A 5134‘ companies x ~ = 0 X
’ i
Q& () | Other financial oy
d G‘)—\ 4‘ institutions, { :
“ss.r Post-af 1
ﬁ&‘il?&fif % P X X X
fa ek 4 fFe
g | SPleades !
= ' <  |jaheeler |
Jeweliery (give
B\ i details of : | Leld s:m 100 g™
weight and : . K
. value) X Gold gold | | .
{vil} | Other assets, F i
such as vaiues o ‘ L E
interests : o 3

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means 3 person cubstantially dependent on the income of the

employee.
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B.
[Note: Properties in joint ownership indicating the extent of jeint ownership will
also have to be indicated|

2 " Des 5 1 Eeif | Spouse | Dependant-1 | Dependant-2 i"o—cﬁ'énaam-a |
LN S . Name(s .{, MName | Wame | FEtc.Mams |

o) “ T Agricultural Land

!

- Location(s) | i }

-« Survey number(s) ! G {
- Extent (Total P Nl A ‘

; =4 |

' l

|

measurement)

-Current market value | |

(i) | Non-Agricuttural Land | N “‘H“l i

- Location(s) { i | o
- Survey number(s) | ]

- Extent (Total V% Phwas '

measurement) { | Puapum _L_ % _____' K ——‘

«Current market value | i

i i
(i) | Buildings (Commercial | E
' ]

and residential) L ;

Location{s} i

- Survey /door i { i

number(s) IS L ~ S

- Extent (Total \

measurement) !

- Current market l {

value | i

{iv) | Houses / Apartments, i ’
i

- Location(s)
- Survey fdoor 3 ‘ i
number{s) | A ] x

- Current market ; i
value

(v) | Others (such as
interest in property) | i

(2) 1 give herein below the details of my liabilities / overdues 0 putlic financial
institutions and government dues:-
[Note : Please glve separate details for each item)

" Sr. | Description Hame & sadress of Bank / | Amount outstanding
No. Financisl Institutions(s) / = | O e ==
L
(3 | (1) Loans from Banks TN P<Somql Lo
{ii) Loans from financial ) i-ﬁ““’":': o L bipa
_institutions ] .____,..T_M'_lhm___zss.-ﬁ:.,_
(iii) Government Dues: | ; i
{a) dues to departments ! . ?
' dealing with government | X ‘. .
accommodation { L [
(b) dues to departments | { o
dealing with supply of \ DA i
water e
ga;lius to departm::zs l i
ing with supply
electricity i D~ ! X

3
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(d) dues to departments 1

gealing with telephones Syl i y: ; >.<..-

(e) dues to departments

deating with government ol

! transport (inciuding

| aircraft and helicopters)  EosEEEs - : : ST
{f) Other dues, if any

(b} (1) Income Tax including
surcharge [Also indicate
the assessment year upte | PAN ~RYRPP (54 'Y
which Income Tax Return |
filed. Give also Permanent i+

Account Number (PAN)]
(i) Wealth Tax [Also
indicate the assessment »o <
year upto which Wealth |
Tax return filed. ] i
(iii) Sales Tax [Only in
case of proprietary > §
business]

(iv) Property Tax

C.  Personal Detajl

GPF/CPF/PRAN No.  :- IIPTS/BLA--* e s |

Gender R | Py

Bemarony. ot TAls ol o 30 {3 | wosewem

o ¥ (A/B/C)

Cad i
. Riusr LEsisEATIVE ASSEMBLYy Pit~ - |
(Full Name e.g. B.A,5.-Bihar Administrative Service,

6.5.5.- Bihar Secretariat Service etc.)

s o = [ parna BHAR |

IhambydcdlreﬂuttfnabovedmiltmtmtoMbestofmy
knowledge and belief.

Name of Employee: DEEPAIK. PASWay

pace: PATNA . Designatton:..ﬂ..ﬁﬁc.'-..[?. ATTENDPANT
Date:. (3182 1%, Department:. DI L%IS'T“"-A'S“"“U
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.




